3951 Reference to deputation of
soctety, tor the transformation of eco-
nomic and social order in the country.
It is in this direction that I would like
to request and appeal to the Govern-
ment to change their present approach.
They should think of a new approach
which is the need of the hour. Thank
you very much,

THE DEPUTY CHAIRMAN : The
House stands adjourned till 2 p.M.

The House then adjourned
for lunch at seven minutes past
one of the clock,

The House reassembled after lunch
at two of the clock, the Vice-Chairman
(Sert D. THENGARI) in the Chair.

REFERENCE TO DEPUTATION OF
SCHOOL AND COLLEGE TEA-
CHERS FROM _WEST BENGAL

SHRI BHUPESH GUPTA (West
Bengal) : Mr. Vice-Chairman, to-day a
demonstration of school and college
teachers from West Bengal has come;
they are also coming to Parliament. We
see from the newspapers that they shall
be meeting the authorities including the
Prime Minister, the Education Minister
and the President. Naturally we would
like to know in what manner the Gov-
ernment is going to treat the demonstra-
tors because their demands are legiti-
mate and long-standing and we always
hear sermons about the well-being of
the teachers and very many other things
of that sort. Now, here are teachers
who have come from the State of West
Bengal to make representations to the
people and the authorities here. They
have also taken the opportunity of Par-
liament being in session so that the
Members of Parliament, no doubt sym-
pathetic to their cause, can pay attention
to them and bring their influence to bear
upon the authorities to meet the demands
of the school and college teachers. They
shall be appearing here near the gates
of Parliament at about 4 O’Clock, I
understand. I hope Members of Parlia-
ment will see them. Mr. Vice-Chair-
man, I request you also, since you are
in the Chair, to see them. You should
see them not only as a leader of a par-
ticular party...
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SHRT RAJNARAIN

(Uttar Pra- l
desh) : As a labour leader.

teachers from West Bengal 5952

SHRI BHUPESH GUPTA : . not
only as a leader of a particular party,
or as a labour leader, but as the incum-
bent of this office temporarily. I think
it will be very good if you went there
and told them that sentiments have been
voiced on the floor of the House sup-
porting their demands. I do not think
there is anybody in the House here who
would oppose the granting of the de-
mands of the teachers and it would be
very good if you personally conveyed
the wishes and sympathy and support
of the entire House to the teachers who
have come all the way from West Ben-
gal to make their representation to
the authorities concerned. I am sure
my friend, Mr, Rajnarain, would have
something to say on this.
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SHRI CHITTA BASU (West Ben-
gal) : Mr. Vice-Chairman, it is all the
more important because there is a de-
mand for a larger allocation for Educa-
tion.

SHRI BHUPESH GUPTA: The
Government should say something,

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : We
will convey it to the Government,

SHRI CHITTA BASU : On the floor
of this House it has been pointed out
many times before that the genuine de-
mands of the teachers of all categories—
primary school, secondary school and
also college teachers—could not be met
because of paucity of funds. Now these
teachers are coming to Parliament with
the demand that a larger allocation of
funds should be made available.
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THE VICE-CHAIRMAN (SHRI D.
THENGARI) : The Chair has allowed
it to be mentioned.

SHRI CHITTA BASU : They have
made a representation to the Govern-
ment ot West Bengal and the Govern-
ment of West Bengal wants that a larger
allocation should be made for Educa-
tion for the State. For that purpose
they alsn want financial assistance from
the Centre, Now, it is not a question
of West Bengal State alone...

THE VICE-CHAIRMAN (SHRI D.
THENGARI) : Please be brief.

SHRI CHITTA BASU : Therefore,
Mzr. Vice-Chairman, it is not a question
of West Bengal State alone. It has
been mentioned in this House that tea-
chers of all categories of all States
have been demanding greater amenities
of life and that demand could not be
acceded to because of paucity of funds,
as our Union Education Minister has
pointed out earlier. Therefore, their
demand is a national demand, that is,
a larger allocation should be made for
Education. Unless education is success-
ful, nothing is going to happen in our
country by way of development.

SHRI BANKA BEHARY DAS
(Orissa) : Mr. Vice-Chairman, I fully
associate myself with the demands of
West Bengal teachers and I fully sup-
port what has been said by Mr. Bhupesh
Gupta. In this connection, I would like
to say that this demand is not confined
only to West Bengal, but it concerns
the entire country. For the last three
weeks, the teachers of Orissa are squat-
ting before the Education Minister’s
house and I am told that yesterday he
was also ‘“gheraoed” in Orissa. So, in
view of the fact that the Finance Com-
mission’s recommendation has come and
Orissa is pot satisfied with that recom-
mendation, and in view of the fact that
the Fourth Plan is going to be finalised,
I would request the Government to take
cognizance of the demands of the
teachers so that more allocation is made
in the Education budget, so that the
State Governments will be in a position
to satisfy to some extent, if not to the

[RAJYA SABHA]
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SHRI KALYAN ROY (West Ben-
gal) : Mr. Vice-Chairman, I su port
what Mr. Bhupesh Gupta has said. It
is not that it is only teachers from West
Bengal are coming on a mass-scale.
After all, onec must understand that the
teachers get very little wages or emolu-
ments, much less than even what the
Junior LA.S. officers working here get.
Secondly, the Education Minister him-
self is leading this deputation of tea-
chers. So, in view of the urgency
and seriousness of the education problem
and the plight of the teachers, it is
desirable that the House should be ad-
journed for some minutes and we
should address them.

SHRI M. M. DHARIA (Maharash-
tra) : Mr. Vicc-Chairman, I express
my sympathies and share the feelings
of my friend, Mr. Bhupesh Gupta, and
others. I feel that this is a national
problem. It is not a problem of teachers
from West Bengal only. It is a national
problem and let us not forget that the
teachers, who are supposed to create a
new, ideal youth in the country, are a
neglected lot in the country and a time
has come for the Central Government
and the State Governments to sit to-
gether and to see that they are properly
respected and honoured in this country
and that they get enough emoluments
to serve this country.

THE VICE-CHAIRMAN (SHRI D.
THENGARI) : Mr. Barbora.

SHRI BHUPESH GUPTA : Dr. Ram
Subhag Singh should say something on
behalf of the Government,

THE VICE-CHAIRMAN (SHRI D.
THENGARI) : You have mentioned it;
that is enough,

SHRI M. M. DHARIA : He has said
that he would convey the feelings to
the Government.

SHRI BHUPESH GUPTA : I would
like to hear their reaction. Mr. Vice-
Chairman, you have been excellent in
allowing us to voice the grievances of
the teachers.

SHRI DAHYABHAI V. PATEL
(Gujarat) : Did you ask for a certi-
ficate, Mr. Vice-Chairman ?

SHRI BHUPESH GUPTA : I hope
that this is an issue which transcends all
party barriers. It is a human and cul-

full extent, the demands of the teachers, ' tural issue. I do not think we should

P
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treat it purely as a party issue at all. 1
believe many of the feachers who are
coming here do not belong to any poli-
tical party; they do not have any poli-
tical affiliations. Parties are involved
because after all, they are supported by
one or the other party. Now, we have
raised an issue of such dimensions on
the floor of the House and invited the
attention of the Government. Sir, T
am not asking Dr. Ram Subhag Singh
to make a commitment here. First of
all, he is not the Minister in charge and
secondly, it would not be proper for me
to ask him in the present situation when
he has not consulted his colleague. I
think he should in all fairness express
his initial reactions to this and convey
to the members of the Cabinet...

THE VICE-CHAIRMAN (SHRI D.
THENGARI) : Kindly take your seat.

SHRI BHUPESH GUPTA: ...
what the House has felt from all sides.
He should convey it to the Prime Minis-
ter and naturally to his colleague, the
Education Minister, also. We are inte-
rested in his reactions. I do not think
Dr, Ram Subhag Singh is a man who
is not sensitive to such matters, and
since he is sensitive to such matters I

do hope he will say something on this
subject,

THE VICE-CHAIRMAN (SHRI D.
THENGARTI) : Kindly sit down.

SHRI BHUPESH GUPTA : No, no.
You ask him to say something.

THE VICE-CHAIRMAN (SHRI D.
THENGARI) : I have allowed you and
you have mentioned it here. Kindly
sit down.

SHRI BHUPESH GUPTA: On a
point of order, Mr, Vice-Chairman. Dr.
Ram Subhag Singh is prepared to say
something but you are preventing him.
Am I wrong, Dr. Ram Subhag Singh ?
Mr. Vice-Chairman, he is prepared to
say something.

SHRI M. M. DHARIA : Dr. Ram
Subhag Singh has already stated that he
will convey the feelings of the House to
his colleague.

SHRI BHUPESH GUPTA : Let him
get up and say that. We did not hear
him. What did he say ?

[28 AUGUST 1969]
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THE VICE-CHAIRMAN (SHRI D.
THENGARI) : Do you wish to say
something ?

DR. RAM SUBHAG SINGH: 1
have heard what has been expressed
here and I will convey the sentiments to
the Bducation Minister. I know that
the teachers who have come from there
are probably going to meet the Educa-
iton Minister as well as the Prime Minis-
ter in case they find time for them. I
have alsp known something about

Orissa. 1 will convey ali these thinps
to my colleagues,

THE VICE-CHAIRMAN (SHRI D.
THENGARI) : The matter is over.
Now, Mr. Barbora.

SHRI NIREN GHOSH (West Ben-
gal) : No, no, Mr. Vice-Chairman, Just
one minute. T was told that about two
to three thousand teachers from our
State would come before Parliament. 1f
that is so, if they have come already,
the Education Minister and others
should go out to meet them there.

THE VICE-CHAIRMAN (SHRI D.
THENGARI) : That is enough, Now
Mr. Barbora,

I. THE APPROPRIATION (RAIL-
WAYS) NO. 3 BILL, 1969

Il. THE APPROPRIATION (RAIL-
WAYS) NO. 4 BILL, 1969—contd.
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